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The Lok Sabha mel at Eleven 01 1M Clock 

[MR. SPEAKER in Ih, Chair] 

ORAL "ANSWERS TO QUESTIONS 

[English] 
MR. SPEAKER: Q. 187. 

SHRI S. JAIPAL REDDY: What has 
happened to the Minister of Parliamentary 
Affairs, Shri Bhagat'1 Has he obliged us by 
withdrawing from the House? 

[Translallon] 

MR. SPEAKER: Why were you hold .. ' 
ins it in your hands~ ~t was afraid of it 

,(Interruptions) 

(English) 

Inquiry loto Purcha of Horse from 
Australia 

*187. S RI C. JANGA REDDyt : 
I , 

SHRI THAMPAN THOMAS: 

Will the Mini ~te of HUMAN RESOURC 
DEVBLOPMENT be plea ~ed to tate: 

(a) whether any inquiry has been eon· 
dueted into th purchase deal of inferior 
quality of 10 horse from Au tralia afte 
two of them died here after their arrival 
another two were found lame a d the re t 
gave a very poor performa~ce in the eoul 
A. i n Games' and 

(b) if so; thQ outcom of the enquiry 
d til. action taken on iti fi dinlS ? 
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THE M NISTER 0 STA I THE 
DEPARTMENTS OF YOUT APFAIRS 
AND SPORTS AND WOM AND 
CHILD DEVELOPMENT IN T M S-
TRY OF HUMAN RESOURCE DBVELOP- . 
MENT (SHRIMA n MAR-OAR T ALVA) : 
(a) to (b). A departmental enquiry has been 
ordered by the Ministry of Defenc into the 
purchase of horses from Australia. The 
Committee has not yet sUbmitted' it repo t. 

[Tr41UIatlo11 ] 

~HRI C. JANGA REDDY: r. 
peaker, Sir, my main question hil not bee 

answerod. had asked whether out of the 
ten horses purchased by the Ooyernment, 
two hors s died here and another two wete 
fOUQ,d lame, but in the . rep y it ha been 
stated that enquiry is being conducted. In 
this way ' my main questIon has not been 
replied to. 

MR. SPEA E : ad the horse. not 
di d or not found lame, the question would 
not have arisen . 

SRI " C. JANGA REPDY: Mr. 
Spea er, Sir, I had asked: 

[English] 

"Whether any enquiry bas n co • 
ducted into the purcha e deal of in{i-riOt 
quality of ten horses from Au "tralia aft 
two of them died here after th ir arrival, 
another two we e found lame ....•. ,;. 

,[Tralll/allon] 

M . SPEA : Thi 
that. 

. JA G 
b tated whether bo . e 

R. S A 
is b ill held. 

in r, ply 

hou'td 
ot ? 

hy Qe quiry 
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PROP. MADKO DA DAVATE: Po t-
'Dartem is' beina ~onducted. 

SHRJ C. JANGA REDDY POST .. 
mortem is being conducted or cremation ' is 
bejng held. 

I would al 0 like to know the reason for 
II tting this enquiry conducted unde the 
Ministry of D~tence ; the pl,ltpose for which 
and th~ Depa tment by which these horse 
wete purchased; and the names, of Officer 
who vi Hed Au traHa befor makin thi 
putcha ? 

[En,lIihj 

S MAT! MARGARET ALVA: ' It, 
was in 198 S that eight horses were purcha- , 
ed from Au tralia. The grant was given 

by th Depa tInent of Youth Affair~ and 
ports because the ho ses were purchased 

for the Equestrian Federation of India. The 
que trian ederation of lndia purchased 

t e hor e and they. came to India with a 
grant 'rom our Departm nt, but they were 
handed over to the Army' for looking aft,er, 
b au e they felt that they would be 'best 
look d after there. The two officers who 
went to Australia were al 0 from the Army. 
One wa Lt. Col. .S. So~i an.d the other 
man was veterinary expert from the Army 
it elf. Lt. Col. .V. Rappai, and the horses 
h b en ip th ir posse ion. I had admitted 
in thi ou e that two of the hor . es had 
died out of th eight hor e . , have . men .. 
ion d that in thl " Hou e. When in the 

d b te t year various que~tions w re 
rai d, my enior colleague had announced 
in tb Hou e that an enqujry would b 
ord ed, and, th re or an enquiry i being 
conducted i to ,th entire purcha of the 
hor Committe ha been appointed 
which i going into the whole matter. The 
r .. port i e pected by the end of Jariuary 
198 . 

) 
it j 

: The e ho 
me. 

re 

were purchaaed on behalf of th Minis ry 
of Sports and the ' funda were provided by 
the Ministry of Human Resource Develop .. 
ment. The horses ,were, however handed 
over to the Ministry of Defence ' for Iookin 
after them. Then how this Department i 
hoI~ins the enquiry? It has also come to 
our knowledge that ' S 0 notes were sent by 
the Ministry ~f Human Resource Develop .. 
ment for a C.B.!. 'enquiry; but 47 of them 
were destr~yed and only three notes 'have 
bee~ kept. At the instance of the' Prime 
Minister's Secretariat, this enquiry was 
entrusted to the' Ministry of Defence. a 
some body-guards of the President of India 

cre involved in tbi deal. The Minister of 
Sport has admitted that an amount of 
Rs. 10 lakhs was paid, which is more than 
seven per cent. I would, ' therefore, like to 
know the total amount pai4 and the teas on 
for not cntru tin this enquiry to th C.BJ.? 

[E",lishj 

THE MINISTER OF .HUMAN RESO .. 
URCE DEVELOPMENT AND MINISTER 
OF HEALTH AND FAMILY WELFARE 
(SHRI P.V. NARASIMHA RAO) : Sir, there 
is no doubt that my Ministry is the nodal 
Ministry in all this but the expertise came 
from the Defence Ministry so it was con j. 
dered proper that they look into what tbeir 
people have done. Whether there is any 
mistake of it was just an accident that the 
two hor es died. All this could be ' gon 
into by the expe ts in the Defence Ministry, 
Ultimately the report' will 'come to us and 
we will present it. I have already assured 
Parliament that the enquiry would be con-
ducted. In 'pursuance of my assurance we 
have send the best agency that would go 
into it in an expert manner and give u a 
reliable report. ,We have sent it and it' j 
till under investigation. 

[Tran'latlo~} 

S RI C. JA GA REDDY: It ba 
clearly be n stated in it tha th. hon. 
Minister had sanctioned .a sum of R. 10 
lakh. When it appeared in the paper, h. 
was it no condemned then? 1 ha . n 
t ted in it that it is a fact that the then 

Minister ot Sport t 5hri R.K. Jaichandra 
in h, ' ad indioned an amount of • 10 

I b for th p c of hOI for . .1. 



[",,111'] 
I . 

SHRI P.V. NARASIMHA RAO: Sir, 
one of· the -most ditect rCl:\sons is that I am . 
concerned with Human Resource. It is a 
matter of horses, so we send it to the 
Ministry which has some expertise in horse 
and they will give 11 the report after it. 

[ tra,Ulalio"J 

saRI C. JANGA REDDY: Let us 
know whether this enquiry had been entrus .. 
ted to the C.B.I. and whether t,he Prime 
Mini ter's Secretariat. later on, stopped thi 
enquiry? 

[Enllish] 

SHRI P.V. NARASIMHA RAO: My 
a urance was that only an inquiry would 
be conducted. Then when we looked for 
the agency which could conduct the enquiry 
in an expert manner we found that the 
Defence Ministry would be be t suit-ed to 
do that. 

SHill THAMPAN THOMAS: The 
Minister has just now said that an enquiry 
js bein. conducted regarding the purchase 
of horses. I would like to know, h:ow much 
money was spent to purchase ,the e horses 
and why the CBI enquiry i withdrawn and 
a departmental enquirr js ordered? This is 
a serious matter though it involves the 
purchase of . horses. We see that in every 
deal it is happening. You have apPOinted 
the Jccuse~ himself as a judge. So, why 
cann"t they 'appoint · some other body to 
inquire into it and then again send it back 
to CBl for proper enquiry? 

SHRIMATI MARGARET ALVA: Sir. 
I would first of all like to clarify that there 
i no question of withdrawing it fronl the 
CB. It never went to CBI, 0 where i. the 
que tion of withdrawing it. t is true that 
Its. 10 lakhs we e liven and we have got 
th accounts of this. Rs. 9,32,000 has been 
spent. . R . 75.000 wa given toward the 

en es like the Air Fares and other uch 
expenditure th t wa involved. The au.dited 
t ha beell sub itted to Q by the 

. ederatioJll of Il1di. hie the 

, (8.«.4) 

reeo,msed organi$atioD · affiliated to the 
lOA and to the Intemat,ional Equestrian 
ederation. We have, got tbe account. But 

ineo the questions wero raised as to "by 
horses died ; whether when they we e pur-

. chased there wa something wrong. That 
IS why we said. let there be an expert 
e.t1quiry into, the eondition or horses which 
Were in the hands ot the Army when the 
ho ses died and, therefore, we asked tb&:m I 

to , conduct a total enquiry. Tho Additional 
Secretaf) in the Ministry of D fence ,i. the 
Chairman or the 3 member Committee 
which is enquirie into all this. 

I 
SaRI THAMPAN THOMAS: But 

cann't you get the hor from Rajasthan 
or Bangalore ? . 

SHRIMATI MARGARET ALVA: Ye , 
I agree we do have horses but they do not 

. come up to the standards required fot 
international participatjon. 

{Trans/ation} 

SHRI INDRAJIT ,GUPTA: We h d 
thought that it would, continue for quite a 
long time. 

MR.. S EAK!! 
surmi ed that. 

So, you have 1 e dy 

PROF. MADHU DANDAV' T Who 
and the Trojan horses ? 

Small Integrated St el Plants jD 

PrlYat Sector 

· 188 SHRI ND .TIT GUPT t: 
HR A AL DATTA . 

Will the Minister of STEE 
be plea, ed to tate ,: 

( whether Government have d cided 
to al10w private ctor compani to t up 
SDlall inte I ted teal pJants ; and 

. (b) if the det it of the rop 1? 




